
National Company Law Tribunal 

Allahabad Bench 

Allahabad 

CP No. 86(ND)/2013 

TP29/397-398/ALL/16/CLB 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD 

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 10.08.2016. 

NAME OF THE COMPANY: Sh. Balkhandi Nath Developers Pvt. Ltd & Ors. 

SECTION OF THE COMPANIES ACT: u/s 397/398 of Companies Act, 1956. 

SI. No. 	Name 
	

Designation Representation 

1. \IINIAYA 	MITA AL-- 	ki)VbGAt'T 	49a-61-1-6tTrEr., 
gget901\tb EN-rs 

2. Skrv.w III wexiL-4-1 	 Pe-7 

Signature  

ThaZ.vt-t•AQ 

Order dated 10.08.2016 

CP NO. 86 (ND)/12 Sh. Bharat Kumar AJrarwal Vs. M/s Bankhandi Nath 
Developers Pvt Ltd 

Learned Counsel for petitioner in CP No. 99 filed Vakalatnama in the case 

and for respondent in CP No. 86; whereas, learned counsel for the opposite party 

in both the matters requested time for filing Vakalatnama. As agreed by both the 

counsels matters are to be listed fpr final hearing on 8.9.2016. In the meanwhile, 

learned counsel for opposite party/ oth the matters has to file vakalatnama. Both 

sides are informed to file synopsis (list of dates and events) well in advance 

besides furnishing two additional copies of paper books after due intimation to 
the other side. 

List the matter on 8.09.2016. 

SH.VSR AVADHANI (Judicial Member) 

SH. H.P. CHATURVEDI (Judicial Member) 

Dated 10.08.2016 
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